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Cri A.K.Yog learrec Counsel for the Applicant
eénc  &ri . Shirijiek Chericre for the Hespondents are
Present anc have beer hearc. Urcer TeEServed. Mean-
while, the Respondents. are Cirected tg meintain
stetusquo as on Cate, i.e., not ¢rent pernznent
cenmission ereimafter til] further orcers in the
$dlC Unit to any other PEISON nor deput? any other
person for training in Tegarc 1c the said Unit,

Ffter issuing copy of this order to both
the Perties, return the Tecerc to the Bepch for
Frereretion of orcer.
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